CENTHAL ADWINISIHATIVE Tl1BUNAL '
ALLAHABAJ BENCH, ALLAHABAD. ,

: ALl shabad, this the 15th day of Jenuary 2002. .
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' L. Surendra Singh s/o sri Kharagiram r/o Villege DagsSah,

Post Kursanda, WUistt. Mathura..f eee. #Applicant.
% i | T w7 Gounsel for applicant - ori Acvind Kumar, *
o i Versus
Al - /
ﬁ| ; ¥$ 1. Union of India through the Chiéf Post lMaster General,
w. - - ﬁ: | - 1 'y
| T s Lucknow.l

' 2. Senior superintendent Post OUffices, Mathura,'

3. Sub=Livisionel InSpector of Posts Mathura North, ‘
§ - . L -
: Jdistrict Mathura. - J :
4. luneSh Babu s/o ori safri Lal, rfo Village Lagsah, Post
| 5 Kursande, Uistrict Mathurdeees sseds Hespondents. 1
| N
| Counsel for respondents : Km. <Sadhana <rivastava. ; 4
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This application has been filed with- a prayer

.

“for re-engegement of the applicant as Extra Departmental

Delivery #gent et Kursanda, iathura. An al'ternative

prayer has also been made to preovide the anpl oyment to*

the applicant as bxtra Departmental Uelivery Agent at the

e

'

'+ nearest Post Cifice. . - J ,
=2 The applicant has:cldimed that he was appélnted

as Bxtra Departmenual Qelavery /gent on 4.7. 1996 in place '

- of Sri. Bal Kishan dharma, who was pronoted as. Extxa.ﬁeptmf'
 Sub-PoSt Master. sri B.K. sharma was posted to his origi=
‘nal post of Euﬂﬁtand one aIi MuneSh Habu, whe is Heﬁpond;f

No«4, was pustad as Extrad}aparﬁmenaal sub=POST MaSter. o
The dpplicant Awarked on the post of oari slunesh Babu

the post of Ext@a Dept. Belayery ‘igent. By order ‘dated
7.3.1997, after continuous working of 244 days, the
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applicant was relieved and Sri Munesh Babu was posSted as

EJus-I. The gpplicent claims that he is eligible’ for the

I I - post of Extra Jepartmental Delivery ~Agent and. he has be.an‘
' T arbitrarily removed. This has given.cause to the {spplictant

hefore us.

\ | C de have heard sri Arvind Kunsr for applicant .nd |

Km. Sadhana Srivastava for the resSpondents.

,f..' 4, - Counsel for the respondents has drawp attention
to counter reply in which it has been stated that the
applicant worked as BIDA in place of 3ri B.K. Shama, who

L

was engaged on the poSt of Extra Jdepartmental Sub-FPost .

*
f
. £

Master for one week. The applicant worked on the risk
and responsibility ofi Sri B.K. ohama. After Sri B.K. .

sharma, one Sri Junesh Babu, EUDA of Kursanda Sub-Post

Cffice was engaged as Extra -uepa.r._*tmental Sub-Post Master

]

I

and the applicant was engaeged as his substitute on his 'j'

risk and responSibility from 10,7.1996. . sri Munesh Babu

"=

_ R . raSumed the charge of his duty at Kursanda on 7.3.1997 by ]

H relieving the applicant. The applicant worked on the risks

énd responsibilities of two persons for 244 days and is

= L- . |
not entitled to the reliet# cl aimed. |
‘ - &

< e Tind that the nature oi ergagement of the
sgpplicant &-5 subs{ituie of two incumbent as EJDA Kursandé
- * does' not entitle Him for either re~engegement Or provision |

of employment as EJDA, - o instructions of Jirector Genexral

of Posis have been cited beiore us which entitle the =
applicant to the relie*a:‘r' cleaimed. E&ven from the angle of

public in‘t;erést, it is not considered eppreopriate to gf-an-t |
the reliei claimed because the applicant was. engagjad’pur'&!}]n

cn the risk and reSponSibility of regylsar iﬁc@ﬁ&ntsﬁ. | .

1 . ' 6. «@, theresfore, find no merit. The application

is dismissed. .
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R ; iy I‘Qere shall be no order as €O costs,
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